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Date : 15/05/2015 These petitions were called on for hearing today.

For Petitioner(s)

For Respondent (s)

SLP(C) No. 28711/ 2010

UPON hearing the counsel
ORDER

Shukl a, adv.
Ni rni mesh Dube, Adv.

Am t Kumar, Adv.

the petitioner to file an application for substitution to bring on

record the Lrs.

unserved
t he

Ld. counsel for the petitioner within a period of three
in addi tion

No. 3

t hrough the Ld. Standi ng counse

of the deceased respondent No.4(i).
Fresh steps for the service of notice by usua

r espondent Nos. 3,7,9, 11

pernmitted

representing the State

& 12 shal | be

weeks. Dasti
served on t he

of U. P.and

on the other respondents through the concerned District Court, the

particul ars of which shal
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The of fice report

on the respondents,
behal f. Vi ewed t hus,

Li st agai n on 03.09. 2015.

the matter shal

be furnished by the Ld.counsel for the

within the period stipul ated above.

i ndi cates that service of notice is conplete
but no one has entered appearance on their
be processed for listing

before the Hon' ble Court as and when the connected one gets ready.
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the Court made the follow ng

Four weeks tine as |ast chance is given to the Ld.counsel for

node to the

t aken by

r espondent
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